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Learned caunsel for the petiticner is absent

ORDER_ND,18,DATED 13-4-99,

‘nor has any request been made on his behal f seeking

adjaarmment,In this matter pleadings have been completed
long ago,As learned cainsel for tke petitioner is absent
and KE KEX no request has been made on his behalf seeking
adjairnment,it is presumed that he is no '1onger
interested in pursuing this 0a, The OA, is therefore,
dismissed @, defaulty shri ashok Mohanty, ¥earned

Senior Caunsel appearing for the Respondents is present

and his submissions have also been taken note ‘of while

passing the above order, - \Qﬁ/\
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